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CP NO.(IB)25/ALD/2017, CA NO.73/2017

Parties are represented by their respective counsels. The Ld. RP through
Committee of Creditors (COC) convey its decision after reconsidering in the case of

the Axis Bank but now reiterated its stands earlier taken in the COC. The arguments

are heard and order 1s reserved.
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Dated:26.10.2017 _ H.P. Chaturvedi, Member (Judicial)

Typed by:
Kavyva Prakash Srivastava
(Stenographer)




